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¢b) Not to the full extent.

(c) As far as Scheduled Castes
candidates are concerned the quotas
reserved for them in respect of non-
technical posts have been almost fully
utilized but a sufficient number of
persons possessing the qualifications
necessary for technical posts have not
been available.

In regard to Scheduled Tribes, there
15 a general paucity of candidates
possessing requisite qualifications for
both non-technical and technical cate-
gories.

Foreign Exchange Earnings

' 1534. Shri Jhulan Sinha: Will the
‘Minister of Transport and Communi-
cations be pleased to state:

1a) the total amount of foreign ex-
change earned by the Indian Ship-
ping since the start of the First Five
Year Plan up-to-date; and

(b) the total allotmeny of foreign
exchange for development of Indian
Shipping during the same period as
against the total demand thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b).
The available information is given
below:

The total gross freight and passen-
ger earnings of Indian shipping com-
panies in the overseas trades for the
years 1951-52 to 1957.58 are indi-
cated below:

Year Rs.

{{n crores®

19€i-52 7°90
1952-53 . 9-60

. 1953-54 8-60
I953-55 - 10750
1955-56 13:42
1956-57 . 1745
1957-58 . 30-98

88-45

These ecarnings are partly in rupee
currency and partly in foreign ex-
change. The figures of disbursements
in rupees and in foreign exchange are
not available so that it is not possible
to work out the net earnings.

The total amount of foreign ex-
<hange released for acquisition of
ships in the private sector in respect
of the calendar years 1851 to 1958 are

furnished below:

Year Rs.
(112 crores)
1951 2411
1952 . o . . 1-56
1953 . : . . . °0-94
1954 . - - . 2:93
1955 . . . . - 538
1956 . . . . Lo 8-75
1957 : . . . . 939
1958 . . . . 8:94
40-00

The total amount of foreign ex-
change released ‘for acquisition of
ships in the public sector, in respect
of the financial years 1951-52 to 1857-
58 are indicated below:

Year Rs.
(i crores)

1951-52 . Nit

1952-5§3 . . . . Nil
1953-54 . . . . . 073
1954-55 . . . . . P18

1955-56 . . .o . Nil
1956-57 . . . . . 2-06
1957-88 . . . . . 072

4-69

The total demand for foreign ex-~
change for shipping during the First
Plan years can be taken to be the
same as the amount released in those
years as there was then no difficulty
about foreign exchange. The foreign
exchange position deteriorated only
from 1957 since when restrictions
have been placed. Even so small
amounts of free foreign exchange
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have been released and also a sub-
#antial amount of yen credit has
been made available to' meet a purt
of the demand.
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Coir Co-operative Societies

Shri Narayanankntty
1538, Menon:
| Shri Punnoose:

Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) whether the Special Officer
appointed to enquire into the working
of the Coir Co-operative Societies in
Kerala State has submitted his report;

(b) it so, what are the recommend-
ations made; and

(c) the action taken thereon?

The Deputy Minister of Communsity
Deovelogiment and Co-opersiion (Shri
% 8. Marthy): (a) Yes, Sir.

(b) The recommendations relats to
Thondu (Husk) Societies,
Socleties, Marketing Societies, and
Unions and the administrative set up.
The main recommendations are;—

(1) Exclusive membership in
Thondu Societies should be
provided to the Primary Colr
Production Societies thus en-
euring’ better  co-ordination
between the Thondu (Husk)
and Primary Societies;

(ii) Systematisation of accounts
and standardisation of me-
thods must be attended tot

(iil) The number of Thondu Soclet-
ies should be limited;

(iv) Primary Societies should be
made Societies for the benefit
of workers and small manu-
facturers by confining thélr
activities only to these classes.
They should arrange sale of
coir produced by members
through Central Marketing
Societies and improve stand-
ards and quality of production
to ensure a uniform price;

(v) The Central Marketing Societ-
ieg should insist on improved
quality of production and en-
force better standards. Their
internal and external selling
departments should be streng-
thened. The Societies should
be assisied by Government to
provide godown facilities.

(7i) A systematic procedure for
intensive supervision by the
Department should be follow-
ed. A more thorough system
of audit is required. Ad-
ministrative delays should be
minimised.

(c) These recommendations are be-
ing examined by the Government of
Kerala. The State Director of Indas-
tries and Commerce (Coir Wing) hase
alss been asked tp take action where
ixregularities in the working of the
Societies have been noticed.





